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took the opportunity of the visit to meet with the 
President of the Nepali Congress, Shri Giriia Prasad 
Koirala, Leader of the Opposition,. Shri Madhav Kumar 
Nepal, the President of the Nepal Sadbhavna Party, Shri 
Gajendra Narayan Singh, the President of the Rashtriya 
Pra;atantra Party, Shri Surya Bahadur Thapa as also 
senior statesman, Shri Krishna Prasad Bhattarai. 

While my visit was essentially for the purpose of 
conveYIng goodwiff, and for reaffirming India's commitment 
to our traditional ties of friendship and cooperation, issues 
of interest to the two countries were also discussed. Some 
apprehensIons had been voiced, in the media in Nepal, 
about the renewal of the existing Trade Treaty between 
our two countries. I conveyed that India remains fully 
committed to the growth of industry, in Nepal. enhancing 
trade between the two countries and growth of 
employment In Nepal. There were, however, certain issues 
that had emerged during the implementation of the Treaty 
over the past five years which now need to be addressed, 
then discussed between the two countries, and necessary 
adjustments made. I expressed confidence that in the 
forthcoming discussions between the technical delegations 
01 the two sides, this would be resolved to mutual 
satisfactIon. There had also been concems expressed in 
Nepal about the possibility of adverse consequences, of 
a minor floor control embankment being constructed in 
district Siddhartha Nagar, of Uttar Pradesh. I conveyed 
that though technical provision had been made in this 
embankment for water to flow through 12 Regulators, 
and that there was unlikely to be any adverse Impact, 
yet construction was promptly halted after the concerns 
of His MaJesty's Government were received by us. Since 
then, technIcal officials have met at site and will meet 
again. About apprehensions that this embankment might 
cause damage to Lumbini, I affirmed that these were 
totally unfounded. Lumbini is as sacred to India as it Is 
to Nepal. 

I reiterated our willingness to jointly develop the water 
resources of Nepal so that Nepal becomes an energy 
exporting country. The leadership of Nepal assured me 
of their desire also to make progress in this field, 

I conveyed the Govemment of India's Ilt>Pf8CIation of 
the movement towards dialogue on the Maoist question 
and hoped that this would reach a successful concfusion, 

Our continuing concerns with regard to the 
clandestine use 0' Nepa/'s territory for anti-Indian ACtivities 
by the PakIstan lSI were also conveyed. I received a 
tirm assurance from His Majesty's Government thai any 
such activity against India would not be tolerated and 
that neces~ry steps would be taken. 

My exchange of views with political leaders in Nepal 
was most fruitful. constructive and forward looking. I found 
unanimity that the ties of friendahlp and co-operation 
between our two countries should continuously be 
strengthened, In a spirit of friendship, for the benefit of 
the peoples of Nepal and India. 

I am happy to report that relationship between India 
and Nepal continues to be that of mutual trust and 
friendship. I am confident that these ties wHI continue to 
remain extremely friendly and cordia/. 

14.32 hr •. 

SALARY, ALLOWANCES AND PENSION 
OF MEMBERS OF PARLIAMENT 

(AMENDMENT) BILL" 

{English} 

MR. DEPUTY SPEAKER: Now, the House shall take 
up Item No. 6 Shri Pramod Mahajan. 

(Translalion) 

SHRI MOHAN RAWALE (Mumbal South Central): Mr. 
Deputy Speaker, Sir, Ganeah Chaturthl Is tomorrow. LUhs 
of People win perform the Ganeah Pooja In Maharaahtra 
tomorrow and therefore we had requeste(l for a 
parliamentary holiday. This is a very big featival which. 
celebrated in the entire world. 

MR. DEPUTY SPEAKER: Plea.e give a notice for 
holiday for tomorrow. 

... (Interruptlontl) 

(English) 

MR. DEPUTY SPEAKER: You give notice for 
tomorrow. 

.. , (Interruptions) 

THE MINISTER OF PARLIAMENTARV AFFAIRS 
AND MINISTER OF INFORMATION TECHNOLOGY 
(SHRI PRAMOD MAHAJAN): Sir, I beg to ITIOY8 for leave 
to Introduce a BIll further to amend the Salary, Allowances 
and Peneion of Members of Parfiament Act, 1954. 

MR. DEPUTY SPEAKER : MotIon moved: 

"That leave be granted to introduce a Bin further to 
amend the Salary, Allowances and Pension of 
Members of Patfiament Act. 1954.-
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SHRI VARKALA RADHAKRISHNAN (Chirayinkil): Sir, 
I oppose the introduction of this Bill enhancing the salaries 
of Members of Parliament... (Interruptions) We are 
incompetent to legislate on this subject when the country 
is passing through starvation deaths ... (Interruptions) 

{Translatlonl 

SHRI MOHAN RAWAlE: Mr. Deputy Speaker, lakhs 
of People celebrate Ganesh Chaturthi In 
Maharashtra .... (Interruptions) 

(Ellgllsh] 

SHRI PRAMOD MAHAJAN: He cannot make a 
&peech at the introductory stage .... (lnterruptions) 

MR. DEPUTY SPEAKER: Shri Radhakrishnan, you 
are well aware of the rules. At this stage, the legislative 
competence of the measure is to be opposed and not 
the merit of the Bill. 

... (Interruptions) 

SHRI VARKAlA RADHAKRISHNAN: When the 
country IS passing through starvation deaths, we are 
incompetent to legislate such a legislation. The Supreme 
Court has already directed the Government to give rice 
to the rural people. When that precedent is there, we 
have no right to legislate on a wage hike. It is immoral, 
Improper and highly objectionable. I, therefore, oppose 
the BiII ... (lnterruptlons) 

MR. DEPUTY SPEAKER: Mr. Minister, do you want 
to give reply to the objection raised by the hon. Member? 

SHRI PRAMOD MAHAJAN: I have nothing to say. 
ThiS Act has been amended 24 times. The Parliament is 
well within its legislative competence to enact this law. 

Regarding the other observations made by the hon. 
Member, I do not want to refer to the same at this stage 
because they are not relevant for my introducing the Bill. 

MR. DEPUTY SPEAKER: The question is: 

"That leave be granted to introduce a Bill further to 
amend the Salary, Allowances and Pension of 
Members of Parliament Act, 1954." 

The motion was adopted. 

SHRI PRAMOD MAHAJAN: I introduce· the Bill. 

"Introduced with the recommendation of the Prelldent. 

[Translation] 

... (Interruptions) 

SHRI MOHAN RAWAlE (Mumbal South Central): Mr. 
Deputy Speaker, Sir tomorrow is Ganesh Chaturthi, Lakhs 
of people celebrate this festival and 80 tomorrow should 
be a parliamentary holiday .... {lnterruplions) 

{English} 

MR. DEPUTY-SPEAKER: SM Mohan Rawale, you 
can take it up tomorrow. You give notice for raising this 
matter in the 'Zero Hour' tomorrow. Ple8M take your 
seat now. 

... (Interruptions) 

14.35 hr •• 

MATTERS UNDER RULE 3n 

(I) Need to enhance the capacity of Alkllllde 
Flctory Producing ute -Saving Drug. It 
Neemuch In MadhYI Pfllde.h. 

[Translation] 

DR. LAXMINARAYAN PANDEYA (Mandsaur): Mr. 
Deputy Speaker, Sir, there is an atkallde factory in 
Neemuch in Madhya Pradesh, equipped with modem 
facilities and is producing IHe-saving drugs. This factory 
is eaming a lot of foreign currency. Keeping in view the 
domestic demand and foreign demand for these life saving 
drugs. There is a need to increase the capacity of this 
factory. WIth such an expansion, there will not only be 
an increase in the production of, drugs and an increase 
in foreign exchange in flow, but this would also save 
foreign exchange and would provide employment to the 
qualified youth. The income of lakhs of farmers, engaged 
in cultivation of ·opium- a basic ingredient for drugs 
produced in the said factory, would aIIo be Increased as 
they would get remunerative price for their produce. 

I therefore, requltst the hon. Minister that the present 
capacity of the said alkalide factory may be doubled. 
this alongwith the benefits to lakh8 of peasant families, 
would provide employment to the unemployed persons in 
large number and the ,country would earn toreign 
exchange worth oro,.. of rupees. 

SHRI SUBODH MOHITE (Ramtek): Mr. Deputy 
Speaker, tomorrow we have the great feattvaI of 'Ganesh 
Chaturthl'. This featlvalla celebrated by Cforas of people. 


